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SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NCS. 786-789 OF 2003

STATE OF PUNJAB Appel lant (s)
VERSUS
MANJI T SI NGH & ORS. Respondent ( s)

(Wth office report)
Dat e: 21/05/2009 These Appeal s were called on for hearing today.

CORAM :
HON' BLE DR. JUSTI CE MUKUNDAKAM SHARVA
HON' BLE DR. JUSTI CE B. S. CHAUHAN
(Vacati on Bench)

For Appellant(s) M. Kul di p Si ngh, Adv.
M. R Pandey, Adv.
M. H

K.
S. Sandhu, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

After hearing | earned counsel for the State of Punjab, the
Court reserved its judgnent.
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